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give herein below the details of the assets (immovable, movable, bank balance, etc.) of
myseif, my spouse and dependants*:
A.  Details of movabie assets

(Assets In joint name indicating the extent of joint ownership will also have to be
given)

B2 Deseription el Dependani-i | Dependant-3 | Dependant-d

’_% Cash ,"m rﬂNuP Mx?a/ffswﬁ [FELHIMNAN by SIN
' 70,000°1| pirt | pauoHIeRl
(il | Deposits in : |
- Eﬂnﬂ;ﬁﬂatﬁ;l Zsmmsoom” ?0,000:;:;
roircs el PR SBE KR L |$BIRAM
i AR e ey .
Companies PRTNA ewv I(E/W
iy | Bonds, '_.w ; i e |
et TN T NI T L VL
companies !
{iv) | Other financial
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omsiear syt Ape| NI | NV

make, etc)  |CA/RBRD

(vi) | Jewellery (giv m?.-é;’f | Jed
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of claims /

interests

Note: Value of Bonds / shares / Debﬁnturu as per the latest market fsfalua in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given,

* Dependant here means a person substantially dependent on the income of the
employee.
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(2)

interest in property)

1 glve herein below the details of my fiabilitles / overdues to public financial
Institutions and government dues:-
[Note © Please give separate detalls for each fem)
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Description

Name & sadress of Bank [
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{a) _|{i) Loans from Banks

E’BB

(i) Loans from financial
institutions
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{ill) Government Dues:

(&) dues to departments

daalmg with government
odation

{b) dues to departments
dealing with supply of
| water

dealing with supply of
electricity

(c) dues to departments

: u’:i@*t‘ hmm v




“1{d) dues to departments

g with hones

Aple.

(e) dues to departments
dealing with government
transport (including

ft and helicopters)
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(f) Other dues, If any
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(b)

{1} Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
meﬁ Give nlsu Permanent
(PAN]
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(II} wealth Tax [Alsa
Indicate the assessment
year upto which Wealth
Tax return filed, ]

(ili) Sales Tax [Only in
case of proprietary
business]

—

(iv) Property Tax
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GPF/CPF/PRAN No, :-
Gender -

Class/Group

Cadre

1101053589 S0
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(DD/MMSYYYY)

- [BI/MR SECRETARIAT SERVICE

]

{Full Name e.g. B.A.S.-Bihar Administrative Service,
B.5.5.- Bihar Secretariat Service etc.)

Hgmn Ditstrict

I hereby declare
knowledge and belief.

pate: [0-02:2025

Note: Please sign

VAISHALT

mm:mumusanmmmm«m

Signature . LE(](FM’.L LT DA
Name of Employee: V.[[ KASULKR2 #e
Designation 0 LR iGE: ATTEN. J’M/ 7
pepartment: ALITAR. LECIISSATIVE A5

each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
 in prescribed format.



